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MR. SPEAKER: Now, Papers to be laid.

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (SHRI AJAY MAKEN): On behalf of Shri S. Jaipal
Reddy, I beg to lay on the Table -

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Delhi Urban Art Commission, New Delhi, for the year
2007-2008.

(i) A copy of the Annual Accounts (Hindi and English versions) of the Delhi Urban Art Commission, New Delhi, for the year
2007-2008, together with Audit Report thereon.

(Placed in Library, See No.LT-9974/08)
* m02
sqattor fresr et (3. ymeor gre Rig): sievier w@lca, A Brsifei3ae uey 211 ueer U3 3% &:-

(1) e aypefior foritsror smedt arffiforrar, 2005 & arer 29 &t suamrn (1) B sicela st & o8 Pcifeliaa siftRyaomil @ vo-vw g (Bsdt aen
3Pyl JiFan):-

(vep) 2l spetior Britstor smedt aiftiform, sropRyEdt ves Jeieror amcer, 2008, Sit 15 s, 2008 & smRd & 2oy 3t siftRjen Azx=n @r.am. 88(ar)
3 yopiidrer gamm e

() or.am. 802(ar) sit 2 arger, 2008 P amer B IS I YT B3nm o1 el BRI gRT Indir afefiur bRl anadt arfeiiorie, 2005 i arofreh-11
afcIuRT Jeierr fobw a1 &)

(efior) @pr.3m. 1489 (ar) sit 18 Spe1, 2008 & s1er & iU A YbdIT g3 e aen BRs grt Iadlkn sypfivr orilser sndt arféifcrm, 2005 & aopRrd-1
3t oferaer Jetret fbw a1w 3

(ar) wram. 2188(ar) sit 12 Rrwar, 2008 & sra & oM 3 ywIdrT gam en aer rrb gr1 Il syefior Brieer smedt siftrformr, 2005 &t
srorrctl- 11 3 wfcraer ielerer fobu a1 g

(Placed in Library, See No.LT-9975/08)

THE MINISTER OF POWER (SHRI SUSHILKUMAR SHINDE): I beg to lay on the Table a copy of the Annual Budget (Hindi and
English versions) of the Damodar Valley Corporation for the year 2008-2009.

(Placed in Library, See No.LT-9976/08)

THE MINISTER OF TRIBAL AFFAIRS (SHRI P.R. KYNDIAH): I beg to lay on the Table-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Tribal Cooperative Marketing Development Federation of
India Limited, New Delhi, for the year 2007-2008, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Tribal Cooperative Marketing
Development Federation of India Limited, New Delhi, for the year 2007-2008.

(Placed in Library, See No.LT-9977/08)

THE MINISTER OF LAW AND JUSTICE (SHRI H.R. BHARDWAJ): I beg to lay on the Table —

(1) (i) A copy of the Annual Report (Hindi and English versions) of the International Centre for Alternative Dispute Resolution,
New Delhi, for the year 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the International



Centre for Alternative Dispute Resolution, New Delhi, for the year 2007-2008.

(Placed in Library, See No.LT-9978/08)

(2) (i) A copy of the Annual Report (Hindi and English versions) of the National Judicial Academy, Bhopal, for the year 2006-
2007, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Judicial
Academy, Bhopal, for the year 2006-2007.

(3) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (2) above.

(Placed in Library, See No.LT-9979/08)

(4) A copy each of the following notifications (Hindi and English versions) under sub-section (3) of section 15 of the Notaries Act,
1952:-

(i) The Notaries (Second Amendment) Rules, 2008 published in Notification No. G.S.R.636 (E) in Gazette of India dated
the 3" September, 2008.

(ii)  The Notaries (Second Amendment) Rules, 2008 published in Notification No. G.S.R.764(E) in Gazette of India dated
the 3" November, 2008.

(Placed in Library, See No.LT-9980/08)

THE MINISTER OF CORPORATE AFFAIRS (SHRI PREM CHAND GUPTA): I beg to lay on the Table -

(1) A copy of the Competition Commission of Indian (Form and Time of Preparation of Annual Report) Rules, 2008 (Hindi

and English versions) published in Notification No. G.S.R. 808(E) in Gazette of India dated the 215¢ November, 2008 under
sub-section (3) of Section 63 of the Competition Act, 2002.

(Placed in Library, See No.LT-9981/08)

(2) A copy of the Cost and Works Accountants (Amendment) Regulations, 2008 (Hindi and English versions) published in

Notification No. CWR (1)2008 in Gazette of India dated the 17" November, 2008 under Section 40 of the Cost and Works
Accountants Act, 1959.

(Placed in Library, See No.LT-9982/08)

(3) A copy of the Chartered Accountants (Second Amendment) Regulations, 2008 (Hindi and English versions) published in

Notification No. 1-CA(7)/123/2008 in Gazette of India dated the 3rd December, 2008 under Section 30B of the Chartered
Accountants Act, 1949.

(Placed in Library, See No.LT-9983/08)



THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND PROGRAMME IMPLEMENTATION (SHRI G.K. VASAN): I
beg to lay on the Table -

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Statistical Institute, Kolkata, for the year 2007-
2008, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Statistical Institute,
Kolkata, for the year 2007-2008.

(Placed in Library, See No.LT-9984/08)

THE MINISTER OF STATE OF THE MINISTRY OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI RENUKA CHOWDHURY): 1
beg to lay on the Table-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the National Commission for Women, New Delhi, for the year
2006-2007, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Commission for Women,
New Delhi, for the year 2006-2007.

(iii) A copy of the Action Taken Report (Hindi and English versions) on the recommendations contained in the Annual Report
of the National Commission for Women, New Delhi, for the year 2006-2007.

(Placed in Library, See No.LT-9985/08)

(2)  Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI VILAS MUTTEMWAR): I beg to lay on
the Table-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Sardar Swaran Singh National Institute of Renewable
Energy, Kapurthala, for the year 2007-2008, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Sardar Swaran Singh National
Institute of Renewable Energy, Kapurthala, for the year 2007-2008.

(Placed in Library, See No.LT-9986/08)

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN POVERTY ALLEVIATION (KUMARI SELJA): I beg to
lay on the Table -

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Central Government Employees Welfare Housing
Organization, New Delhi, for the year 2007-2008, alongwith Audited Accounts.



(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Central Government
Employees Welfare Housing Organization, New Delhi, for the year 2007-2008.

(Placed in Library, See No.LT-9987/08)

(2) (i) A copy of the Annual Report (Hindi and English versions) of the Building Materials and Technology Promotion Council,
New Delhi, for the year 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Building Materials
and Technology Promotion Council, New Delhi, for the year 2007-2008.

(Placed in Library, See No.LT-9988/08)

(3) A copy of the following papers (Hindi and English versions) under sub-section (1) of section 619A of the Companies Act,
1956:-

(i) Review by the Government of the working of the Hindustan Prefab Limited, New Delhi, for the year 2007-2008.

(ii) Annual Report of the Hindustan Prefab Limited, New Delhi, for the year 2007-2008, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No.LT-9989/08)

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRIMATI SURYAKANTA PATIL): I beg to lay on the Table -

(1) A copy of the Annual Report (Hindi and English versions) of the Council for Advancement of People's Action and Rural
Technology, New Delhi, for the year 2006-2007, alongwith Audited Accounts.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.
(Placed in Library, See No.LT-9990/08)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI PAWAN KUMAR BANSAL): I beg to lay on the Table —

(1) A copy of each of the following papers (Hindi and English versions) under Article 151(1) of the Constitution:-

0] Report of the Comptroller and Auditor General of India — Union Government (Civil) (No. PA 12 of 2008) -
Performance Audit of Accelerated Rural Water Supply Programme for the year ended March, 2007.

(i) Report of the Comptroller and Auditor General of India — Union Government (No. PA 14 of 2008) — Scientific
Departments — Performance Audit of Management of Waste in India for the year ended March, 2007.

(Placed in Library, See No.LT-9991/08)

THE MINISTER OF STATE IN THE DEPARTMENT OF COMMERCE, MINISTRY OF COMMERCE AND INDUSTRY AND MINISTER
OF STATE IN THE MINISTRY OF POWER (SHRI JAIRAM RAMESH): I beg to lay on the Table -

(1) A copy of the following papers (Hindi and English versions) under sub-section (1) of section 619A of the Companies Act,
1956:-

(a) (i) Review by the Government of the working of the National Hydroelectric Power Corporation Limited, Faridabad, for the year



2007-2008.

(ii) Annual Report of the National Hydroelectric Power Corporation Limited, Faridabad, for the year 2007-2008, alongwith
Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No.LT-9992/08)

(b) (i) Review by the Government of the working of the Tehri Hydro Development Corporation Limited, Tehri, for the year 2007-
2008.

(i) Annual Report of the Tehri Hydro Development Corporation Limited, Tehri, for the year 2007-2008, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No.LT-9993/08)

(c) (i) Review by the Government of the working of the North Eastern Electric Power Corporation Limited, Shillong, for the year
2007-2008.

(ii) Annual Report of the North Eastern Electric Power Corporation Limited, Shillong, for the year 2007-2008, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No.LT-9994/08)

(d) (i) Review by the Government of the working of the Satluj Jal Vidyut Nigam Limited, New Delhi, for the year 2007-2008.

(ii) Annual Report of the Satluj Jal Vidyut Nigam Limited, Shimla, for the year 2007-2008, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No.LT-9995/08)

(2) (i) A copy of the Annual Report (Hindi and English versions) of the Central Electricity Regulatory Commission, New Delhi, for
the year 2007-2008.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Central Electricity Regulatory Commission, New Delhi, for
the year 2007-2008, together with Audit Report thereon.

(Placed in Library, See No.LT-9996/08)

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Central Power Research Institute, Bangalore, for the year
2007-2008, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Central Power Research Institute,
Bangalore, for the year 2007-2008.

(Placed in Library, See No.LT-9997/08)

(4) A copy each of the following Notifications (Hindi and English versions) under section 179 of the Electricity Act, 2003:-

)] The Indian Electricity Grid Code (Amendment), 2008 published in Notification No. L-7/68(84)/2006-CERC in Gazette of
India dated the 24 September, 2008.

(il The Central Electricity Requlatory Commission (Leased accommodation)(Amendment) Requlations, 2008 published in



Notification No. L-7/1(2)/2007/Estt/-CERC in Gazette of India dated the 15t April, 2008.

(iii)  The Appellate Tribunal for Electricity (Salary, Allowances and other Conditions of Service of the Officers and
Employees) (Second Amendment) Rules, 2008 published in Notification No. G.S.R. 548(E) in Gazette of India dated the

22" july, 2008.

(iv) The Appellate Tribunal for Electricity (Salaries, Allowances and other Conditions of Service of Chairperson and

Members) (Amendment) Rules, 2008 published in Notification No. G.S.R. 700(E) in Gazette of India dated the 30t
September, 2008.

(v) The Central Electricity Regulatory Commission (Appointment of Consultants) Regulations, 2008 published in
Notification No. L-7/1/0844(159)-CERC in Gazette of India dated the 14th October, 2008.

(vi)  The Central Electricity Regulatory Commission (Payment of Fees) Regulations, 2008 published in Notification No. L-
7/142/157/2008-CERC in Gazette of India dated the 27" October, 2008.

(5) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at item no.(ii) of (4) above.

(Placed in Library, See No.LT-9998/08)

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (DR. RAMESHWAR ORAON): I beg to lay on the Table-

(1) A copy of the following papers (Hindi and English versions) under sub-section (1) of section 619A of the Companies Act,
1956:-

0] Review by the Government of the working of the National Scheduled Tribes Finance and Development Corporation, New
Delhi, for the year 2007-2008.

(i)  Annual Report of the National Scheduled Tribes Finance and Development Corporation, New Delhi, for the year 2007-
2008, alongwith Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No.LT-9999/08)

(2) A copy of the Memorandum of Understanding (Hindi and English versions) between the National Scheduled Tribes Finance
and Development Corporation and the Ministry of Tribal Affairs for the year 2008-2009.

(Placed in Library, See No.LT-10000/08)



